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[Prof. P. Chandresh Thakur] then
the society will have to pay heavily in
the long run, if not in the short run.
I submit, Madam, that all efforts must
be taken to make sure that the
university campus is open and
under no  circumstances, there is
arm-twisting of the university system
to suit the convenience of the
Government. Law and order is the
responsibility of the  Government.
Universities should not have to pay
the price; academicians should not
have to pay the price. The quality
requirement of the professional lead
of the society should not be compro-
mised for political expediency. Madam
the Leader of the House is a responsi-
ble Member of the Cabinet; he 1s part
of the decision-makers; he is a sen-
sitive person and he understands that
the administration that he is running
is one of the principal employers of
the cream of manpower which will be
entering the job market. I hope that
keeping all these considerations in
view, he will try to ensure and
impress on his colleagues that the
law and order situation should not
be treated as an instrument to hurt the
professional pursuits in our society
and universities should be allowed to
run their full course at the earliest.
Thank you.

THE DEPUTY CHAIRMAN:
Miss Saroj Khaparde. Not here.

Implementation of
recommendations of Gnjral
Committee for promotion of

Urdu

SHRI SATYA PRAKASH
MALAVIYA (Uttar Pradesh): Madam
Deputy Chairman, my Special Men-
tion is for immediate need to im-
plement the Report of the Gujral
Committee for Promotion of Urdu.
The Report of the Committee was
submitted to the Government of
India on May 8, 1975. The Commit-
tee for Promotion of Urdu was
appointed in May, 1972. The Resolu-
tion appointing the Committee was
moved 1 Parliament on May 5, 1972.
I would like to quote:

"The Government Resolution
of 18th January, 1968, on the Lan-
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guages Policy as adopted by both the
Houses of Parliament emphasised
that in the interest of the educational
and cultural advancement of the
country, it was necessary to take con
certed measures for the full develop
ment of the 14 major languages of
India besides Hindi. The Resolution
further enjoined upon the Govern
ment to prepare and implement
a programme, in collaboration with
the State Governments, for the co
ordinated development of all these
languages so that they grow rapidly
in richness and become effective
means of communicating modern
knowledge. With  assistance
from Central Government, the
various State Governments have
taken up programmes for the deve-
lopment of the regional languages.
Urdu, however, is not concern of any
one State Government or of any
community. The responsibility for
its development has also to be
shared by the Central Government.

It is, therefore, necessary that in
addition to the steps already taken,
further steps are taken urgently for
the promotion and development of
Urdu.

Government of India have accord-
ingly decided to set up a Committee
for Promotion of Urdu with the
following terms of reference:

To advise the Government on the
measures to be adopted for the pro-
motion of Urdu language and the
steps required to be taken to provide
adequate facilities for Urdu-speaking
people in educational, cultural and
administrative matters.

Shri 1. K. Gujral who was then
Minister of State and now Minister
of External Affairs was appointed the
Chairman of the Committee and about
15 eminent educationists from other
walks of life were appointed mem-
bers of this Committee. The Comm-
ittee was inaugurated by the then
Minister of State for Education Prof.
S. Nurul Hasan, on May 2, 1972 and
before the Committee he stated:
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"Urdu is an important national
language of India. It does not belong
to any particular State and is widely
spoken 1n the country by people belon-
ging to all faiths, castes and creeds.
It thus belongs to the whole nation
and has an inter-State character. The
Government of India, therefore, have
always been alive to the need of
providing adequate facilities for the
promotion of Urdu.

The Government of India, how-
ever, feel that it is necessary to take
more intensive measures for the
promotion of Urdu. The Govern-
ment have, therefore, decided to set
up a Committee for the promotion,
of Urdu which wtll be expected to
submit its report within six months
of the date ofits appointment. "

The Committee submitted its Re-
port in May, 1975 and since then, it
has been lying in cold storage. The
National Front Government in its
election manifesto promised that the
Gujral Committee's recommendations
would be implemented. Yesterday at
a function at Jamia Milia, the Prime
Minister declared that certain sub-
committees were appointed to look
into the recommendations of the
Committee. Therefore, the Govern-
ment seems to be very keen to im-
plement the recommendations of the
Commtttee, but through you, Madam,
I would urge the Government to
immediately implement the recom-
mendations of this Commtttee for the
promotion of Urdu language.

SHRIMD. SALIM (West Bengal): 1
associate myself with the Special
Mention of Mr. Malaviya.

SHRI RAFIQUE ALAM (Bihar):
I also associate myself.
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Welfare Measures for female chil-
dren in the “SAARC year of
girl Child”
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